T2

‘Mr. C.B.Sharma, ocounsel for the

I THE CENTEAL ALMILILETEATIVE TRIEDUAL, JAIRUR BENCH, JAIFUR

251905

QR Mo, 292/497 Late oI order:

Suresh Fumar Mzhra S0 Avjunlal Mzhra aged about 20 vesrs aspivant

of appointment on the post of Extra  Departmental staff in

Department of Posts.

.« Applicant

Versus /
1. Union of India through Secretary te the Govi. of India,

Derartment of Posts, Ministry of Communication, tlew Delhi

Z. Chief Fost Master General, Fajasthan Qirsle, Jaipur.

2. Asziztant Superintendeht of Post Offices, Jaipur East
Sub-Division, Jaipur

4, Asgistant Superintendent of Post Officzs, Jaipar Weat

Sub~Divisicn, Jaipur.
Tawahar Magjar Head Fost Offics, Jaipar
.. Respondents

applicant

Mr. F.M.Ghrimal, counsel for the respondsnta

CORAM:

Hon'lzle Mr. Ratan Prakash, dudicial Member

ORDER

Per Hon'lkle Mr. Fatan Prakash, Judicial Merker

The learnzd counsel £ov the applicant states that

the directiocns <f the Trilanal given to the rvespondz2ntz on
16.7.1997; the respondents have oonsidsred hiz ca2e and have

appraved the applicant for appointment as E.D M.C. Viduk Bhawan

Pozt Offize, Jaipuwr ard that he has also joinzd at the new place.

In view of "‘it, the learne]

the relizf claimed in the 0A having baen 2atisfied, the 0A has
teoome infructucus. The OA iz acoordingly Jdismisssd with no ordsr
az to oc3ts. The inkterim Jdirvection igansd on 16.7.1927 stands
vacated.

Shoy
(Ratan Prakash)

Judicial Member




